FDHTI-EQUMIEIII:EDJD‘I‘H.H.IPE,M _Hi!ulml
Particulan Quarter Quarter Yaar
Ended Ended Ended
062007 | 00620 | 31.03.20E8
EnEiiii it % S Mnauced | LUnauditsd |
Tokal neome from operations 21Tad 1856 38 T 52
Mt ProfitfLoss) for the penod {Before b, Exceplioral 24041 328.11 1783.58
andir Exracedingny kem) " -
Hil Prafi (AL igs) For e penod BeTore L (aier AEAT EFR 78358
Exieplionalsnafor Exirsordnanytems) i
Mat Profiti L forthe porodafer tax [after 187.06 246108 132456 |
Exgzpii ior Exfracedinan lama). . < el
Tole! comprhenenvs ncome for b pariodfcomprisng | 18704 24E.H T35
ookt [ (ioss] for the penod (2 g sod cthar
TmErEEnEive incoma faftariax |
uity Share Capital HHAS 25708 2016
. psEnves| Excoding Revaluation Resere:
| 24 eher In e Balan oo Shieat of Prenions Yaar 228881
EamingPar Share | ol lacavalua Re. 10- sach)
{forsonfiuing and discontimued oporations]
Basic. 0. 04t 45z
Duimet: 0.0 081 452
NOTE:- 1. The sbove (8 an extract of the detsilad fomat of Un-audied Standdons Flnandal
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EXTRACT OF THE UN-AUDITED STANDALONE FINANCIAL RESULTS
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H&sdsl'i‘hdwﬂhﬂﬂeﬁh}d:E

s Regl.i.'ai.m 33 of SEBITL
Digednaure Riecuirameanta) I'|21]” e

5. The full format of Se Un-audited
hittpcfwnew. besindia com and alscon e Company's website at hitprwww mkpxim.com,

By Drcler of
For MKEXIM INDIMI LT,
=0

wanish katiclivar Dickan

(Monaging Director)
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PUBLIC ANNOUNCEMENT
{Under Regutation B of the Insohancy and Banknupicy Board of Indla
[Ineavency Resolution Process for Comporale Persons) Regulalions, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
KO HOSPITALITY PRIVATE LIMITED

Fimacial Results ame available on Ihe websiles of Bombey Stock Exchienges at

_"I_‘ Narrq of comparate detilos [[.1) HHH‘I'I.I.H"I’ Hlﬂl.‘l't LH#TEH

-\il ] mle o incamarstion of corpersta debor 1 07,05, 2013
| 5. | Authorty under which corpodaie Ragi!t.'ara!ﬂnrrpmlm, Diathi
\} dabh* i insarporated § regislersd unider e Companiaa Ad, 1956,
[ ' Corporate ldantky Mo, ! Limied Lisbiliy
Q \ icerstcation No. of corperats deb .!.J55101HR2013FTEBME-D

¥ | Address of the mglsdered offies and REGD. OFFICE: H-AC*, Piat Cour, st Tower,
r‘q principal office 4 any) of corporate debler !.!ﬁ_!had Gu@m-‘lzx_l‘.'ﬁ {Haryana)

f, | Insabwency commencemant dafa in

OF eroraie destilr 0.7 2022

7 | Bt date of cioaare of meovency

75,00, 2005 | FED ckaya om $ia InBavency
recsoition process Commersment Dibe)

g ‘.E-'T-e-;l-‘l:_s;;'&'-"?-“ nermber ol the impivency
eolprminmr aciny 29 isletim ressiution prokssiongl

Tarsam Chand Gang
| FBBAPA-DGAPPI14I018-20181 2451

a mmmamrﬁﬁwm
professions, s registarad with the Board

TARSEM GARG AND COMPANY, 3C0 5B57
Sepond Floor, Stk Vihar, MDC, Bactor-5,
Panchiula-134144 {Haryana)

E-msil; garglarsemdDgmad.com

EAOREE " N

TARSEM GARG AT COMPANY,

§i,| Ackdress and &-mall o b s for
S0 56-57, Second Floe, Sweask Yhar

CTEspondence with the mianm

regahtion orolesaione) MO, Secior-5, Panchiosa-134114 [Hangina)
E-mai: LA,
RO Egmek com
b & Mobie koo +81 BS010 36684, e
11.{ Last date for subniission of tlaims 12.08.2022

12, }Simssas of mreditrs, ¥ any, under causa o)
of sub-sacion jBAY of saclion 21, secariened
oy the -rr'k:'ﬂl mm profassiore]

Mama the cless(as)-MA-

(13, Mames cf rscivancy Profssiongis I0ectited s B i
i as Authomesd Represeniaim 2NA
In & cigss [Thien names x-’en:!: i) 3 M

1444 a‘ﬂ-*‘e.-an*-:um ared \\'d.nfmk.hnp:--?ﬁﬁlgav.ivdumhndhmilhrd

Phsueal Ackiress: Mol Apolicable

ez i Motm | g b o piatis o)

f?/?c-’%ﬁ?fy}zf’ t&ﬂf*’/fgs’

Malicas i drerreby given that She hiafons! Company Law Tribunal has oered the cominentement
of & porpdrate nEchancy: Eaokiion process of e KO HOSPTALITY PRIVETE LIMITED
23407 mfulﬁefmmtBHﬂhEWﬂﬂWsz:l

The eradicrs of (K0 HOSSTALITY PRIVATE LIMITED, 6ea heraty calied ugon b subemet their

laims wit geoof an or befoes 2,08 2022 1o the ickerim msthition pmwmmead:kess
opantionesd anainstenlry Me, 10

The financial credters snal skt thair daime Wit nrudl:a.- electionic: means ony, All e

crairilE iy sttt ke il i oo in parSOR. by pEtar by eleEmnc medrs
This sibhissiont of proof of daims shodld be-made - accondanca with Chapter Y of e

MAX HEIGHTS INFRASTRUCTURE LIMITED

Regd. Off: SD-85,
New Dalhl-110034
| N uﬂmumhcimﬂ

14:2731 4548
Eemail: maxinfrat 089G gmail com,
Wengie: wenw maxiEhbe, com

NOTICE
ROMGE is henedy givon that
1. The 41et Asnual Generdl Meelng [AGM) of
e Company will he haid on Wﬁ
Augest, 2022 81 12:00 P fI5T)
Video Cerderence [VET) Dther Audia Visua
M " DAV} acily, in compllancs with e
apphcabia laws and drculars issuad by the
Mimisiry of Corpesaie Affairs (MCA),
Gavernmeant of Imdis and Securities and

TeeEact
of the
Mumq ‘mn duly, 2022
T
comgkted
AGM along with B Annual Regor for fnancial
year 2021-22 by alectronic mode only In thase
shareholders whose emall dddreiies e
regizbered with the Comgany’ Deposiory
Participant(s) a5 on Friday 29th July. 3022
[Cut-off dae].
3. The hotics of Anmsal Geaneral Mesiing can ba
virmeedd! ciowmicaded from the nhﬁza‘mﬁ_
ie. warm evpingindia.cim. The D:e
af the same g::m uwmm a
Regiglensd ol the
1[|.%ZI AM o 5200 Moo
4, Pursuant o Sacion 31 of the Compasies Acl
2013 and Regulaticn 42 of SEBY Listeg
Ctligationa. and Discloaurs ﬂaqwm
Fagulatons, 2015 ["Liging
Register of Members and Share Traufer

Books of the Enall ramain ciosed
from Gaturday, 20th August, 2022 fo
Ttk 222 (both days

Wednanday -
inclesive) for the said
of Sacton 108 of

" the Companke Act 113 rmad with Rubs 20
w2l the Compasies {Managemant and

5, The e-wsling Facility will b2 svalisble rom

Mondsy, 22nd August, 2027 [09:00 AM.} 1o
‘Wednasday, 24th Augast, 2022 (0500 P, )
afer which e-woing shal not be aliowaed,

7 Tha Cutoff date for defermining the eligibilly
tr vale Srough eleclionic meane or &l S
AGM 8 Thersday, 15th Augest, 2022,

Cot-Cof date, may ablain the login & &l
pasganrd by -sending a requesi at
helpdesk £aukn

iBedcissa com. However, |
you ane aeady regiatensd with COSL for
i voling BN you Can Lss your ensting
ey O ard paseord for casing your vols.

9. Paclity for Remaie e-woling shal be avlabie
atthe AGH. Mermbers wita have already caet
their woies through Ramole e-voling prior io
AW may sleo Biend the AGM but shall nof be
it 1o past e wote & the AGM.

110, The reauil of s-vioting shak ba declaned within
43 hours trom concheson of 415t AGML The
result declarad along with the Soruinieers
Feport shall be placed an the Company's
wabs#e and on the wehsie of COSL for
Imormation of the members, besides t=ing
communicand io fhe Siock Exchange(s).

11, In case you have quenes or Bewes regardng
attending AGKM and e-yoling, please refer b
the Frequenty Asked Cuestons [FADST R
Membars and eanting user menual for
Mpmbers, dvailabls St waw.avodnginde.com

or writs an amail i
Pl dia.com. or contasl
Mr. Rakash Daka Manager at COSL al

its Fegisterad Office A- \Wing 26lh Fioor,
Marathon Fuunes, Matadal WEE Corpounds,
BM. Joshi Mang, Lower Padel [East) Mumibal-
400003 or Comtact al 1800 2T G533

For MAX HEIGHTS INFRASTRUC TURE LIMITED

CIRCLE SASTRA CENTRE: SOUTH [ELHI, 7 BHIKAJI CAMA PLACE,
NEW DELHI 110066, PH 011475137 mil:mhmln
POSSESSION NOTICE ) urder section 13(4)
of Sacurity Inferest (Enforoement] Rud 2002 (for Imencvabiz Property)
Whereas, the undersigned being the Autherzed Officer of Punjab National Bank
Branch: Clrcle SASTRA Centre: Scuth Bhikafi Cama Place under th
Securiization and Reconsirietion of Finaecial Assels and Enforcament of Securit
IrileeRst A1, 2002 and in axercied of pawers spriéred under sacsion 13 (12) read wit
Rule-3 of the Sacurity Interest {Enforcement] Rukes 2002, issued & Damand Motice date
11042022 caling upon the Bormowers Guacspions! Mis Varma Trading C:
{Prop-5h Sanjay Varma) Shop Mo 2, DLF CteCourt, Dpp- Met Pikiar o 60, MG Roa
Sikanderpur, Gurgean, Haryena-122004 Also i Shop Mo 22, DLF Ciy Cowrt, MG Roac
Sikanderpur, Gurgacn, Harvana- 122004 and = Shop Ma 39, DLF Cliy Court, M
Euuan,saaandapur Gurgon: Hdtyana-122004, Sh Sanjay Verma, H No 382, DL
Phase-ll, Biock-t, Chakkampir, Gurgson, Heryene-122007 Also at: Shm fo ¥
Galshala Market, Opp Roadway workshop, Gurgaon, Haryana-122001 and Also 8
BFH-105, Shakmar Bagh, Mew Delhi-110052 Smt. Reenu Verma, H No 33 DL
Phesa-ll, Block-L. Chekkarpur, Gurgson,Haryana-122002 Alpo at: 1824, Bhakl Naga
Dedhi-110007 1o repay tha amount mentioned i the notice being Rs 1,12,55,312.13 (R
One Crose Twelve Lakh Fifty Five Thoussnd Two Hundred Twelve and Ninetes
Paisa Ondy} within 50 days from the date ofnoticaldate of recaipl of the said nolice.
Tha Borowers/GuaantorsMortpagors having failad bo repay Bie amount notice |
hereby given t the Bormowars!Guarsmors/Mortgagars and e public in general that &
undersigned has taken possession of the property deacribad hareln below in exerciss
prowars confismad on Rl undes Sub-Section (4] of Section 13 of act nsad with rule &
fhe security infanest Enforcemant rules 2002 on this 28th day of July of the year 20232
Tha Bomowers"GuaraniarsMorigagons i pasticulsr and the public in ganeral ane herst
cautioned not io deal wilh the property mentioned hers under and any dealings with t
said property will ba subject o tha charge of the Punjab Natieral Bank for an amount of R
1,12,55,212.18 {Rs One Crore Twelve Lakh Fifty Five Thousand Twe Hundred Twebs
and Minsteen Paisa Only) due and outstanding as on 31,03.2022 along with futw
Interest cost and expenses thereon.
The: Borrower s/ guaranior amongagor's etienton is imvited 1o provision of sub-section |
of sechion 13 altheAct in respect of me available, o redeam the securad assels
DESCRIPTION OF THE IMMOVABLE PROPERTY

All part & parcel of Bullt up house Mo 32 (axcept First Floor) on Road no L
meaguring 250.56 Sg Mtrs (299,66 Sq yards) having covered area 4600 Sq Fis in
realdential colony known as DLF City Phage-ll, Gurgaon, cutsida MG area Gurgar
situated at village Sarhaul, The & Dist Gurgann, Haryana in the name of St Rea
Verma WO Bh Banjay Verma

Date : 20072022, Place : New Dedhl  Authorized Officer, M}ummaq

DEBTS RECOVERY TRIBUNAL-I, DELHI
4th Floor, Jeevan Tors Building, Pefiatient Strost. New Dehi-110001

R.C. No 5051 -
CAMARA BANK V'S NITi KUMAR & ANR

PROCLAMATION OF SALE UNDER RULES 38, m!l OF SECOND SCHEDULE

T0 THE INCONSE TAX ACT, 1851 READ WITH THE RECOVERY OF DEBTS DUE

TO BANK AND FINANCIAL INSTITUTIONS ACT. 1993

COMa.1. N5tim Kumer Arpra,
5o Viewd Karmar Arore, H-4¢1 2. Krishoa Nagar, MaaeViay Chowt, Dely
GO Mo ¥ Amit Verma,
50 Rajesh Verma, 105-A, LIG Fiats, Pociet-E, BT Enclave, Defbi
Wherass yas hestie Toibed 10 pary the suem of R 965, 75,767 Rupess. Minety-Fve Lacs Savanty i
Tt Seven Fundred and Siney-Seven Drly) ae bedosm des fom o a5 per Recovery Certific:
rawan In 0L A, Mo, (4 of 2015 pessed by the Frasidieg Officar, Dehts Racowery TribunaHl, Deihi sio
wath cost, ewpenses and folurs ineerdel ¢ 10,74 p.a smple from the dete of Ting of Uk 0451
L1 2. 2004 s per canilicats
2. And weharees the usdersignad has cedered the i ol propeety antiones o the Schecule below
sattstacson of tha said certificale,
3. Mosice is heretry given that in absence of any order of postponsment, the: ssid progey st be sod
26 08, 07T between 300 PREw00 PM [with auto extension chiuse n cass of bid in bt 5 s
befora clesing, if required] by E-action and hidding shall take place through On e Becmanic Bidair
through. website-http;Fwavedriauctiontigerset thrsogh senice provider M, sProcorams
Tachnalogics Lid. [ABC Prosre), A-201,208, Wall Sxeat-ll, Dop. Orient Chols Mear Quarat Collage, B
Bradgr, Ahemedabad-3B0006 Gejetet (Insia] Tek +97 &78 &1 200234 FHRESA 58T A58
4 In case of any avctiun relaled query, Contact Wr Ram Sharme Nobile Nou S00INIZIZE) am:
dedhic s tinstiger. nen ingil 1 suppaEauctiontiz=.net.
5, Fer turther dataiscontact S5 Anand Shrivastava, A5M ol CH Bank, having Mshile 953006266 [+
Anand Raj Mo, B.m. Mo 9660521 TS end, evaliea? 5incanarahank com Intending bidders m
contact afcresaid officer for inepection of tha proparty bafire submitsing the EMD.
The sale wil ba of S property of tha dafendant sbove nemed &2 meninad in the scheids heirs o
the lisbilitis ar claims atiaching b the said property, 50 far i Thay have bean ascertaind, am
spatiliedin the schedilzagainst each oL
o otticee orother person, hasing ary duty o perfaniin soanection with s, hown, either dinsclly
indinactly bild %0r, BLJUE oF ATIRTRE 10 2cqin Bry. iTEndElin e propsmy soid, Tha saleshall be subj
1o 1he GondiBons prascribed in Srcond Schoduls of the ncoma fax Aot 1981 and 1he rules made th
underand io thelurther felmwing conditions.
The pariiculirs specified o the anncoeed schedubs hise been stated i 11 sast of the infarmatian of|
undersigness, but the undersipnad shallnot be nswer i for sy Boy mis-s2abement o omissionin

Insaivency and Bentruptty Board of india (nscvency RescltionProcass for Comparate Persen) | ==

Reguiations zms.n-smﬂcbm.smmmuemmdmmmmm o

akaeg with documentay proaf of csims:
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Fum&t\ra‘srrsbﬁlq}ama Crediors [expeched Yormen and eopioyeas)
Form C:for clamme by francia | Gredioeg

Foam Gy o clipieres bry Enancial Creditors in a Class

Fewmm D far clamns i & workman anid emplapes

Fioem E- for claims by Aulhorized Reseaaentative of Workmen and Employmes
Eeerm E- Ine Misesrs b erasdbro o rthar ian Anancis oo and poambionsl crediions.

Ed
procEnEan
Wandita Arora | | 5 Tha sescription of prosartivs, Resurvs Fric: o BN o 2z undc
Place: Mew Dadi Company Secratary T o ey
Date: 30072062 & l.'.o-pi-u Officer 5. Mo, -, Descaiption ol Frepary * P} Begiatie (EMD) Jin s}
: T, | ypetwecatid Vabicle “Jogur il .00 | s, 17.50.000% A 1,79.000-
Porthako (36657 | Temp. Regisfraton hin Y
D, 27056, Chessis o
AMACIRSCNYABEE] and Engine Mo, P
DI §41 M0G0, Exderior Color Cesmers | #55
Godd, Tnlesion Cusor (-ashevn Trouffie
Mooakil14
Thee propeniss shalnot be sold tedow the resans prce:
2. The amounl by which thabiddings aneto bum?‘ﬂ‘h R 1, 00, D00 (e Dne Lo culy
thae et of &ty diarts 2nsmg as to the amount of bid or a5 1o the bidder, the property sl @ ond
g put ) Py Ao, TS
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